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THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI KAMLA-
PATI l'RIPATHI): (a) Yes, Sir. 

and 5th September. 1973 when it was 
near the South East African coast. 

(b) No investigation into the cause 
of the fire was made Iby the Director 
General of Shipping as the vessel is a 
foreign one and the fire accident took 
place in forE'ign waters. 

(c) Does not arise. 

Freeze on Price of Farm Inputs 

·119. SHRI NAWAL KISHORE 
SHARMA: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether a proposal has beeR 
submitted to Government to freeze 
prices of farm inputs in the country; 

(b) if so, the main points thereof; 

(c) the time by which Governntent 
propose to take neceSsary stePs in this 
regard; and 

(d) the extent to which such a 
freeze will bring down the prices of 
foodgrains? 

THE MINISTER OF STAT£ IN THE 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 

(a) No such proposal has been re-
ceived i!; the :\Ijn:stry of A~:dcl1lture. 

(b) to (d). Do not arise. 

Cochin Shipyard's contract with U.K. 
Firm 

·120. SHRI A. K. GOPALAN: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether the Cochin Shipyard 
entered into a contract with the U.K. 
firm of Scott Lithgow Lim\ted tor 
technical assistance in: building of 
ships and training the Shipyard'. 
personnel in ship build'lng; and 

(Ib) if so, the broad outlines there-
of? 

(b) In accordance with the agree-
men~ Mis. Scott. Lithgow Ltd. will 
provide necessary technical dtcumen-
tat.ion alld consultancy service for the 
bUlld~ng of the first ship of 75,000 
D~ by the Cochin Shipyard. They 
Will also train certain personnel of 
Co~hin . Shipyard in their Kingston 
Shlpbulldmg Yard. !n consideration 
f~r the services rendered by Mis. Scott 
Lithgow Ltd., the Cochin Shipyard 
has to pay a sum of .£ 760.333 in 
addition to the salaries of their con-
sultants who will be posted at Cochin 
which are estimated at £ :l50.000 i~ 
foreign currency plus Rs. 15,20,000 in 
Indian Currency. 

Introduction of Irrigaihh' (PIIDlDing) 
Scheme on Bar~es 

1002. SHRI K. KODA.:-<DA RAMI 
REDDY: Will the Minidrr of AGRI-
CULTURE be pleased to slate: 

(a) whether the Irrig~>1iQn (Pump-
ing) Scheme on uarges L;; successful: 

(b) whether it 2an iJp cl"'lC ("1,, on 
perennial rivers; 

(c) whether Gove""ment is think-
ing of introducing such ,chemes ,dl 
O\'er the country; and 

(d) if so, whether there is 2ny like-
lihood of giving priority to such sche-
mes in the Fifth Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(PROF SHER SINGH): (a) Yt.s, Sir. 
Lift irritation schemes constructed 011 
baries are successful. 

(b) It can be done suceessfuDy on 
perennial as well as subP8tenl!ial 
rivers. 
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(c) These schemes are already being 
undertaken in parts of the country 
wherever concerned State Govern-
ments have found them useful based 
on Techno-economic consideratiom. 

(d) Done emphasis is ~Ivell for 11ft 
irrigation schemes (which include 
pumping schemes On barges also) in 
the proposals for minor irrigation sche-
mes in the Fifth Plan. 
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Wind Mills for drawing water from 
Wells 

)004. SHRI BHAGIH"'TH BHAN-
WAR: Will the Minister of A,'iRICUL-
TURE be pleased (0 state: 

(a) whether ',-~ov"rnruellt have 
conducted a study-cum-feasibility re-
port on the setting liP of wind mills to 
help the rural housewives in dlawing 
water from wells; and 

(b) If so, the main features thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE, 
(PROF. SHER SINGH): (a) No, Sir. 

(b) Does not arIse. 
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Rural Housing Scheme 

1006. SHRI BHAGIRATH BHAN· 
WAR: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) the concrete steps taken to ,olve 
the rural housing problem nnd provide 
houses for the landless I~botlr in the 
villages; 

(b) wbether the scheme is financed 
by the Central Government; and 

(c) the amount oI11otted to various 
State Governments for the purpose alJd 
the number of houses constru'C'ted so. 
far ill each state? 




